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NOTIFICATION
New Delht, the 19th September, 2019

8.0. 3391(E).—in exercise of the powers conferred by seation i1 of the National Investigation Act,
2008 (34 of 2008), the Central Government in supersession of the notifications of the Government of India,
published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (ii). vide No. S.0. 787(E)
dated 26" April, 2011, $.0, 3537(E) dated the 20" July, 2018 and $.0. S394(E) dated the 25" October. 2018.
cxcept as respects things done or omitted to be done before such supersession, the Central Government in
consultation with the Hon'ble Chief Justice of the Rajasthan High Court, hereby designates the Court of
Special Judge, CBI No. 1, Jaipur as the Special Court for the purpose of the said sub-section (1) of section 11
of the said Act for the trial of Scheduled Offences investigated by the National Investigation Agency.

The jurisdiction of the Special Court mentioned above shall extend throughout the State of Rajasthan.
[F. No. 11011/06/2019/NTA (Part-I))
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RAJASTHAN HIGH COURT, JODHPUR

No. General/11/22/2012/1448 Dated: 17/10/2019

Copy forwarded to the following for information and necessary
action:-

I. All Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur.
2. Special Judge, CBI No.1, Jaipur

3. A.OJ. Statistics/ computer cell (with a direction to upload the
same on High Court website.,
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